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R^J AlilE!'l{ HIGH eouRT, JODHPUR

No.Estt.B2(v)1/2OlA/4368 Date: 01.08.2018
Copy forwarded to the following for information and necessary action:-

l The Secretary to the Law l"lanister. Government of Raiasthan, Jaipur.
2. P.S. to All Hon'ble ludges at lodhpur.
:1. Ihe Pnncrpal Secretary to the Govt., Law Department-Cum Legal Remembrance, Rajasthan, larp!r.
4. I he Sccretary to the Govcrnment of Raj.,Deptt. of General Admrnistration (Gr-2), laipur
5. Ihe Secretary, Lokayukta, Sachivalaya, laipur.
6. The Accountant Genera, Rajasthan, laipur.
7. lhe Rcgistrar General/Registra(Vig.)/(Admn,)/(Rules)/(Class.)/(Exam.),/OSD (F&I)/Rajasthan tliqh

Co!(, lodhpur and Registrar hq. At Delhi.
8. The Rcqrstrar-Cum-Prncipal Secretary to Honble the Chet lustrcc, IIHC, lodhpur/ Bench, larp!r.
9. The Regrstrar (Adrnn.), Rajasthan High Court Bench, laipurwith thc request to distribLrtc thc copcs

of th s order to a I thc Hon'b e ludges sitting at Jaipur through P S., Iqember Secretary, Rajasthdn
State Legal Services Authority and all the Judicial Officers posted in the Registry at larpur llrnch,
larp!r.

10.All Deputy Registrars, Rajasthan High Coun, lodhpur/ Bench, Jarpur.
rr Shri Dev Xumar Khatri, Fulltime Secretary, Raj. High Court Legal Service Committee, ]odhpur is

hereby directed to Join hls new assignment at the earliest.
l2.Concerned Posts/Ireasury Officer/District & Sessions ludge, lodhpur l"letropoltan, lodhpur..
1.1 The Oirector, Rajasthan State lud cial Academy, lodhpur.
r.4.4.O.1., Classrfrcatron Sectron (website), Rajasthan Hi9h Court, lodhpur/Bench, laipur.
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